
RAJASI-I IAN H]CH COURT. JODHPUR

ORI)ER

No. Estt,ttCr20l8/ 29 6 Date to 1o+ lE
Upon selection in the rccruitment ol'Legal Researcher for deputing

with Hon'ble Mr. Justice Sanjeov Prakash Sharma, vidc lettcr no. 923 dated
0E.05.2018. Shri Rakesh Choudhary has been offered conlractual engagcment
as l.egal Researchq to join his duties rvithin seyen days but he failed to-ioin
the duties in stipulated time.

Therefore, cardidatwe of Shri Rakesh Choudhary for engagement as

Legal Researcher , is hereby cancelled with immediate effect.
BY Order
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REGISTRAR (ADMN.)

No. l/A(iiiXaXl)05/2018/ lq 99- Date:lo\o+\18

Copy to:-
1. Registrar -cum- Principal Seqetary to Hon'ble the ChicfJustice

2.PS. to Hon ble Mr. Justice Sanjeev Prakash Sharma ,.,-
).r - 
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REGISTRAR (ADMN.)

Copy also forwarded to the followings for infbrmation and necessary

acti(m:-

l. Regisuar (Admn./Class ), Rajasthan High Court' Jodhpur/ Jaipur

Bench, JaiPur.

\.:r. &*- o"'rr" (DIo), Computer Cell' Rajasthan High Court' Jodhpur

" iritft Oo""tion ro upload the samc on ollcial website

l. f'l.ti"" e"".a, nn;asthan Iligh Court Bench' Jaipur'

4. Concemed for information '

5'"tB
\r' ''

REGISTRAR (ADMN.)


